Government of India
Ministry of Commerce & Industry
DIPP
Copyright Office
Plot No. 32, Boudhik Sampada Bhawan, 
Sector 14, Dwarka, New Delhi-110075
Date: November 05, 2018
Public Notice
It is hereby notified for general information that in compliance of an Order dated 26-09-2018 passed by Hon’ble Delhi High Court in CS(COMM)751/2018 & I.As. 3997/2018, 9924/2018, DR. ING. H.C.F. AG. Vs. MR. PRITAM GAIN & ORS, the Registrar of Copyrights has cancelled/expunged from Register of Copyrights (ROC) the copyright registration for the artistic work bearing no. A-75296/2005, titled as “PORSHE JEWELS”.
A copy of the expunged ROC is annexed herewith. 

Jagdish Swaroop
Deputy Registrar of Copyrights

